National Company Law Tribunal
Allahabad Bench
Aliahabad

cP No. 32 (ND)/2014
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Order dated 30.09.2016

CP No. 32(ND)/2014 M/s Model Tanners (India) Pvt. Ltd.

Call with C.P. 111 of 2012 on 18.10.2016. The Bench will
consider the material on record in this matter along with the report

of the mediator on that date.

List the matter on 18.10.2016.

Jo

SH.V.S.R. AVADHANI (Judicial Member)

SH. H.P. CHATURVEDI (Judicial Member)
Dated 30.09.2016
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